12.20 hrs.
Title: Discussion and voting on the Demands for Grants relating to Ministry of Agriculture. (Motion Adopted)

MR. DEPUTY-SPEAKER: The House will now take up discussion and voting on Demands Nos. 1 to 3 relating to the
Ministry of Agriculture. Hon. Members present in the House, who desire to move their cut motions, may send slips to the
Table within 15 minutes indicating the serial numbers of the cut motions they would like to move. They will be treated as
moved. These three demands, that is, Demands Nos. 1 to 3 will be discussed till 6.00 p.m. As the Members are already
aware, guillotine will take place at 6.00 p.m.

Motion moved:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in the
fourth column of the Order Paper be granted to the President, out of the Consolidated Fund of India, to
complete the sums necessary to defray the charges that will come in course of payment during the year

ending the 31 day of March, 2003, in respect of the heads of demands entered in the second column thereof
against Demand Nos. 1 to 3 relating to the Ministry of Agriculture.”

SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, | want one observation from your side. Sir, it will be helping us.
Yesterday, we discussed and we all agreed that there would be guillotine at the appropriate time. Sir, there is a large
number of speakers from every Party to take part in the debate on Demands for Grants relating to the Ministry of
Agriculture. If the House agrees, then, we can start the discussion now and skip the lunch so that we can accommodate
some more speakers before the outstanding Demands are guillotined. Otherwise, if there is lunch hour, then, few more
speakers will be deprived of their chance.

MR. DEPUTY-SPEAKER: We have already decided that in the Business Advisory Committee and the House has
endorsed it. So, we will forego the lunch hour today. We need not forego lunch; we will forego lunch hour.

Now, Shri Shivraj V. Patil.
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CUT MOTIONS

Forty-Six cut motions in respect of The Budget (General)-2002-2003 — Demands for Grants in respect of Ministry of
Agriculture (Nos. 1to 17, 19 to 23, 26, 32 to 48, 57 to 59 and 81 to 83) were moved.
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once but we have, many times, said that we want, at least, one per cent of the GDP for the agriculture sector.

13.00 hrs.
( Shri P.H.Pandian in the Chair)
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Red ey a1 91, g8 e oed @ 1T 8| Hifs e uyedt # w$-93 fmifRai @ @ 21 gafe ey end i e a9t & 9ga At @
drert 3 ¥ €1 et Wwd Sfta 7 # gden @ deran o w1 § R &€ g aren W€ &1 In every State you have got a separate
department of Animal Husbandry; but in the Central Government you have no separate research institute on animal
husbandry. gargai 3 s=p= oo § gAr, veitieft siiv gtel &1 gdd o # arerm Riven o R &1 wed & = § amy wia
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fepan| vgel &1 @er o1 f& "ree war 81 1l You are opening the door to the multinationals in the name of developmental
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MR. CHAIRMAN : As there is another speaker from your party, you may please conclude now.

SHRI MAHBOOB ZAHEDI : With great respect, | request for five more minutes and then | will conclude.
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21 If you come with me, | will show you at least in West Bengal as to how many seed forms are lying vacant. wrif %
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B3R H1 Aderd Fed ¥ &H e ¢l The Collector of Cooperation is changing now. sy +a €, a9 & AT Haw
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HM B ARG | BT # HfIaEoR T §1 Uh S FGR THT o §1 TE DM TE 8 wadl ¥ Herwfea fha @t wward
BT | ST o119 s fae o W@ €, 994 &M 8+ aran =8l ¢ | am requesting you to press this question. The Chairman of

Standing Committee on Agriculture is present here. 721 i.ua.a. urdl & Wiwg iR FHT F=T B GAT @S AR & TaET B
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THihear gH B F1 TTAd © 98 7 SRy 3T Tidedr 994 daig 81 32 21 9 e o ® 2| ufeew dara & ax # araan € Worker is
going down. widiSe we @1 Ao de | Mg | g8 U Avigy & Afe 9 vy fAerd &, 1 IReR i $97 I9d Jidise we H odl gl
Provident Fund system started in West Bengal. St @1 @i 3@ ar 3 @2 2 € @1 89 S9 ar # 721 94 a4 &1 We cannot
think of it.

| am concluding now. @i =er SR @ & e | U Hfaar &-
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DR. B.B. RAMAIAH (ELURU): Mr. Chairman, Sir, at the outset, | would like to say that today our country is mainly
dependent on agriculture and agriculture is the backbone of this country. | would say that agriculture is the main
factor for us to maintain and sustain the growth and the economy of this country. Even the hon. Finance Minister in
his Budget Speech has made it very clear that our inflation control or GDP growth is mainly because of agricultural
production. Also, more than seventy per cent of our people are dependent on agriculture. This is a very important
aspect as far as this country is concerned. | am sure that every one of us will be able to concentrate on this. We
should give maximum thought as to how we should help it and sustain it further.

Agriculture requires a lot of basic requirements. It mainly requires water, seeds, implements, the latest technology to
increase productivity. Today, as far as agriculture is concerned, we are surplus in this country. The price of wheat
or sugar is at a low level. But, at the same time, we are facing shortage of some of the items like edible-oils and
pulses. What | would suggest to the hon. Agriculture Minister is that he should plan a balanced way of producing
these items. We should be able to do it in order to see that our requirements are met first. | know that our import of
agricultural things has definitely come down. Now we have come to a stage where we are exporting some items.
When we have come to the export stage, this sector requires a different type of a treatment. We have to do it
because we have to compete with the other countries. Even China and other countries are producing much more
than India. So, we have to increase production. For that, there should be improvement of science and technology,
research work in agriculture in order to make agriculture more productive. The farmers should have better type of
facilities.

We are now producing rice, wheat and other things. For the last two years, the farmers are finding it very difficult
even to sustain and get a reasonable price for their produces. On the other hand, the Food Corporation of India
thinks the other way. It wants to come of the procurement process slowly and it wants to give the responsibility of
procurement to the State Governments. | am sure that this will create a lot more problems because the country has
different type of problems. We have different type of calamity conditions. There are droughts, floods, cyclones and
various other things. Overall, the Government of India should be able to know how things should be distributed;
where the requirements are more etc. So, the Food Corporation of India should do more procurement and the
farmers should be given the reasonable price in order to encourage more production.

In this process, we have also realised that our warehousing capacity is not sufficient. | think, they have started
giving more incentives for production. Further, more incentives should be given to increase the warehousing
capacity for storage of goods. Cold storage capacity is also required. Some of the items like tomatoes, vegetables
and fruits should be stored. When there is surplus production of these items, the prices come down. Again, the
prices shoot up within a few months. That means, a lot of damage is done. We have to prevent the damage in
respect of various produces that we are producing in this country. In order to do this, there should be support for
agriculture. One Committee has recommended even the financial requirements for that. In the Ninth Plan, they
required more than Rs.18,000 crore but the Planning Commission had given only Rs.7,800 crore. In the Tenth Plan,
they required Rs.25,000 crore but the Planning Commission had given only Rs.13,200 crore. So, financing of all
agricultural activities is very important. Without this, the farmers cannot sustain it.

In this process, one very important itemis insurance. A lot of farmers are suffering because they are not getting
enough facilities in regard to insurance. The insurance policy that we have formulated is not at all adequate for any
purpose. The premium is so high that the farmers find it very difficult to go and take it. | am sure, the new insurance
policy, which is under consideration, will come out soon. | am sure that it would be worked out taking into
consideration the village as the basis and not the mandal or samiti as the basis which is creating a lot of problems
in every part of the country.

There is another important aspect. It is about movement of goods. | feel that free movement of agricultural products
is always very important because farmers are not really getting the benefit. The benefit goes into the hands of the
traders. The traders are taking the benefit and they are making money out of it. As | mentioned earlier, when we
have export-oriented things, the export subsidy is very important.

Developed countries are giving high subsidy for agriculture whereas we are not in a position to do that much. We
must at least give some support in order to see that farmers are in a position to export enough. Otherwise, we get
into more problems.

When we talk of agriculture, irrigation is important. The budget for irrigation is equally important because we find
that there are high cyclones or floods with the result a lot of damage is done and water goes into the sea. We have



to construct more dams and irrigation projects to preserve the rainwater and utilise it for agriculture and drinking
water resources. This is actually important along with other things.

Today, we have only small irrigated areas which require expansion and development. We have to give support to
farmers in this regard. It is also important to give support in terms of providing irrigation facilities to the farmers. In
the drought-affected areas, what we require is watershed projects. The rainwater goes into the sea and after one or
two months, we find that there is shortage of water. Today, people have started going in for watershed
management where the level of sub-soil water is going down. Installing of pump sets is not useful in such
circumstances. Hence, we need watershed management.

SHRI SURESH KURUP (KOTTAYAM): It should be developed as a peoples' movement.

DR. B.B. RAMAIAH : Yes, that is what | said. We have to give support to the farmers because it is connected with
agriculture and it is inter-dependent. | feel that we should also take into consideration watershed projects, which is
very important.

There are some crops. As | said earlier, we should be able to have a good method of distribution. Coconut prices
have gone up and the farmers in this area are finding it difficult to sustain. Guaranteed price is not there. The entire
thing depends on agriculture. Cotton is required for the entire textile industry. So also sugarcane for sugar. In the
case of rice, we get a lot of husk, bran and bran oil to the tune of five to six lakh tonnes. They are all inter-
dependent. The hon. Agriculture Minister has to take this into consideration.

An another important thing is the food processing industry. As | mentioned earlier, we are producing more fruits,
vegetable and various other things. We have to see that we shall be able to produce more. We have to preserve
and use the same in this country. This is the area where we require a lot of support. In fact, even in the case of
export of some of the fruits and vegetables also, we cannot use any type of insecticides. In this regard, | would like
to say that we must give the technology to the farmers. Farmers are using too much of nitrogen, which is causing a
lot of problems. Farmers should be educated not to use too much of manure, which is not required. Along with the
increase in the use of nitrogen, the use of insecticides is also going up. What is actually required is that we have to
maximise productivity. Farmers should be educated on these lines. We have to improve the quality of insecticides.
The prices of these insecticides should be decreased. Prices of fertilizers, which we are supplying to the farmers,
have already gone up. Farmers have forgotten to use organic manures. The Government should be able to give
initiative and incentive for those people who can produce organic manure and see that soil condition is not affected.
They should be able to sustain for a longer period to give better productivity.

Another important thing when we talk of agriculture is that the farmers depend more on poultry, fisheries and dairy,
which has expanded tremendously. But in the developed country we see that they give 60-70 per cent subsidy in
this sector. Neighbouring and the Gulf countries are not able to give subsidy to that extent. If we can give high
subsidy, we can develop this sector. Production has gone up in the case of dairy production along with cheese,
butter and other products.

When we talk of agriculture, as | said earlier, giving finance at a lower interest rate is very important. Farmers are
exploited and harassed by those people who charge high interest rates. Minimum support price is very essential
because unless you give the minimum support price, the farmers will not be able to survive. They cannot do
speculative activities with the middlemen and in the process they get into a lot of problems.

In regard to the Kisan Credit Cards, which was introduced recently, | would like to say that it is giving very good
support to the farmers. We should be able to expand this scheme with the result more farmers derive the benefit.

On the research side also, we should be able to do more development so that the farmers are able to benefit from
it. The farmers are not able to do it themselves. They are hard working people. In spite of difficult conditions and
growth in population, we are able to achieve surplus with the hard work of the farmers in this country. If you could
give a lot of help to them, they can increase the production further. The agricultural production must go up by at
least four to five per cent in order to sustain our economy and also to minimise inflation. Thus, the growth in GDP
would be able to come up.

| hope the Minister of Agriculture would take more interest in these things and see that other Ministries should also
give proper cooperation in developing it.
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SHRI MANI SHANKAR AIYAR (MAYILADUTURAI): Mr. Chairman Sir, | would like to dispose of my constituency
matter before | address myself to the larger questions that are here before us. Sir, my reference is to my cut motion
no. 59 which relates to the assistance required by the farmers of the Cauvery delta who have been very severely
and adversely affected by heavy unseasonal rains at the beginning of February, 2002, which not only
comprehensively damaged the harvested crop that was awaiting procurement but also the crop that had ripened in
the fields and was waiting to be harvested. Virtually, no assistance has been given to these farmers or to the
affected khet mazdoors by the State Government of Tamil Nadu. The reason for this is that the State Government
lacks apparently the resources and the Central Government has taken no interest whatsoever in these farmers and
farm labour on the plea that there has been no complaint made to them by the State Government.

On the other hand, Sir, we have received, we have seen in the Press statements made by responsible members of
the State Government of Tamil Nadu that they have, in fact, brought the problems of the Cauvery delta farmers and



farm labour arising from the unseasonal rains of February, 2002 to the attention of the Central Government.
13.58 hrs (Dr. Raghuvansh Prasad Singh in the Chair)

| plead, Sir, that we should receive from the hon. Minister of Agriculture, Shri Ajit Singh, in the course of his reply to
this debate a clarification about the following points. First, has or has not the State Government of Tamil Nadu
brought the problems of the Cauvery delta farmers to the attention of the Union Government? Second, with regard
to the funds made available to the State Government for meeting natural calamities, has or has not the State
Government of Tamil Nadu sent in their utilisation certificates for such moneys as have already been released to
them by the Central Government? Third, if, in fact, these utilisation certificates have been received, is it not the duty
of the Central Government to go to the assistance of farmers who, for no fault of theirs whatsoever, have been
subjected to the most severe hardships on account of this natural calamity?

I need to have a clarification from the Agriculture Minister on this point because we are getting conflicting reports
from the Union Government in Parliament in answer to questions which we put and statements made in the Press
and elsewhere by the concerned Ministers in the State Government. So, please clarify this situation to us.

Secondly, | would like to request the Union Agriculture Minister to recognise that it is not only his harit pradesh
which is the bowl of agriculture in this country; the Cauvery delta has been feeding the people of India for the last
2000 years. The first barrage that was put up on the Cauvery goes back to the time of Raja Rajendra Cholan more
than a thousand years ago.

14.00 hrs.

This Minister of Agriculture is like a political jack-rabbit jumping between Delhi and Lucknow, Lucknow and Delhi,
completely forgetting that there are large parts of our country which require his attention, among them an area of
this country, the Cauvery Delta, which has made a notable contribution for over two thousand years to feeding the
people of India. | not only request, | demand, Sir, that the Union Minister of Agriculture make arrangements for an
early visit to the Cauvery Delta which falls in three districts of Tamil Nadu -- Thanjavur, Tiruvarur and
Nagapattinam.

By happy coincidence, the Chairman of the Standing Committee on Agriculture has been elected from the Cauvery
Delta constituency of Thanjavur; | myself happen to come from mostly the Nagapattinam constituency, and my
colleague from the DMK is the representative of the Nagapattinam District. All three of us, without consideration of
party, assure the Union Minister of an extremely warm welcome in the Cauvery Delta. But it is necessary that he
stop at least for a little while this politicking in Uttar Pradesh, and turn to his portfolio responsibility, visit us in the
Cauvery Delta and deal with problems that have been aggravated by the fact that water supply in the Cauvery from
the upstream area is not coming in accordance with the Interim Award of the Cauvery Tribunal. The matter is under
adjudication. The Prime Minister has set up a Committee under himself, which never meets, despite the fact that
year after year after year the supplies of water beyond the Mettur Dam have been consistently far below what is
required of them by the Interim Award of the Tribunal.

In these circumstances, although this is a constituency matter, recognising the importance of the Cauvery Delta to
agriculture in India as a whole, specifically to food production in India, | do hope that the Union Minister of
Agriculture will find the time to visit us and discuss with our people in detail the agricultural requirements of the
Cauvery farmers, who are not only continuing to make a noble contribution to all of India, but are also being
severely, adversely affected in the summer kuruvai crop by the absence of water in the Cauvery and, this time, in
the samba crop, by these heavy unseasonal rains that have wrecked the efforts of an entire year of a people who
are devoted to the welfare and development of this country.

Having said this, | now turn to the single most important document which should inform the Government's reaction
to agriculture and its problems. This is the National Agriculture Policy that was laid on the Table of the Rajya Sabha
on the 28t of July, 2000 and, subsequently, in this House. It is a document that is two years old and we, therefore,
have the opportunity of discovering now in this debate whether the Government takes its own National Agriculture
Policy seriously or not.

In paragraph 5 of the National Agriculture Policy, there are two targets that are set. One is that there must be
growth in excess of four per cent per annum in the agriculture sector. The record is that throughout the Ninth Plan,
that is, the Governments that have extended through the United Front, the National Front, and the National
Democratic Alliance, during this period, agricultural growth has been half, 2.1 per cent in the Ninth Plan, of what
they had promised in the National Agriculture Policy.

They had also stated in paragraph 5 that one of their major objectives was to create employment in rural
areas. What has been the reality? The growth rate of rural employment was, between 1983 and 1993,



that decade, 1.7 per cent per annum. What has it been between 1993 and 20007? It is down to half a per
cent per annum. They say that they will accelerate agricultural growth to four per cent; their performance
is half of that. They say that they will accelerate rural employment but their performance is under one-
third of what it was before this National Agriculture Policy came out. It is heart-breaking to realise that in
regard to Rural non-Farm Employment, (I am not talking about agricultural employment) during the
reforms period, that is from 1993 to 2000, the growth rate of employment in RNFE has been lower than in
the pre-reforms period. Moreover, as compared to the East Asian experience, the growth in RNFE in India
has been much lower than that. Why do they produce these policies if they have no intention whatsoever
of implementing them? Your growth rate is half of what you intended it to be. Your employment growth
rate is one-third of what it was before you produced this policy. The explanation, | think, is to be found in
recommendation number one of the Standing Committee on Agriculture where it has been pointed out
that the outlay in the Ninth Five Year Plan on agriculture was about half of what the Ministry of Agriculture
wanted and that the outlay in the Tenth Five Year Plan is also under half of what the Ministry of
Agriculture had asked for and in this Budget of 2002-03, the amount granted to agriculture is under half of
what they themselves had demanded.

Sir, the Ministry of Agriculture is only a part of the Government of India. But the Government of India has
stated in this policy, it is unexceptionable, that "agriculture is central to all strategies for planned socio-
economic development of the country." This is stated in the first paragraph of the National Agriculture
Policy. The Government says that it is central in rhetoric but when it comes to hard cash, when it comes
to the essence of what needs to be done for agriculture, they slash what is required to half and naturally
the consequence is that their growth rate is half of what they said it would be. You cannot manufacture
growth either in output or employment by writing very good English in the National Agriculture Policy. You
have to back it up by the Ministry of Finance, the Planning Commission, the Prime Minister's Office
understanding that if the rhetoric of the Government is that agriculture is central, then the outlays must
also be central to the total outlay of the Government. We have not seen this.

Sir, we have, in the National Agriculture Policy, a very clear recognition -- this is in paragraph 29 -- of the
importance of public investment in agriculture. In paragraph 29 it is said:

"The agriculture sector has been starved of capital. There has been a decline in public sector investment
in the agriculture sector. Public investment will be stepped up.”

This is what the Government says at paragraph 29 of its National Agriculture Policy. What do we actually see? |
would now quote from an article in The Economic and Political Weekly by an expert, Shri S.Mahendra Dev. | am
not inventing these words and | trust that they would listen to an expert even if they would not listen to the
Opposition. He said:

"In 2000-01 public investment in agriculture was Rs. 4007 crore. It was less than in 1999-2000. As a
percentage of agriculture GDP, public investment is only between seven to eight per cent in the whole of
the 1990s."

If public investment in agriculture does not take place in accordance with their own National Agriculture Policy, then
who is going to come and invest? Is it the small farmer? Yes, he is doing what he can. But because the Government
knows that the contribution which a small farmer could make to invest in agriculture is a fraction of what is required,
and because the Government does not have the political will or the priority or even the heart to make public
investment in agriculture, what they are doing is trying to get the international sector into agriculture in India and
thereby jeopardising the livelihood of millions upon millions of farmers in a country where most farmers are small
farmers and marginal farmers. This is no way of implementing the National Agriculture Policy. What they are doing
completely lacks any credibility.

| now come to sectoral matters. It is recognised at paragraph 13 of the National Agriculture Policy. | read:

"Special efforts will be made to raise the productivity and production of crops to meet the increasing
demand for food generated by unabated demographic pressure.”

The National Agriculture Policy recognises that there is unabated demographic pressure.

14.11 hrs (Shri Basu Deb Acharia in the Chair)



It promises that it will increase food production. And the Prime Minister of the same Government who handed us this
National Agriculture Policy goes to Punjab and asks foodgrains producers there to stop producing foodgrains and
start diversifying into other crops. Why? It is because, he says, "We have got so much stocks in our FCI godowns
that if you go on producing foodgrains we cannot buy it." But why are the stocks there? It is because the Minister of
Food, along with his comrade-in-arms the Minister of Finance, has raised the prices of foodgrains in the PDS
system to such a high level that although we warned him again and again from these Opposition benches that you
are outpricing it for the BPL consumer, they would not listen! And the consequence is we have got huge stocks. But
malnutrition in the country is increasing. The poor are still poor. There is a big demand for foodgrains and
foodgrains output is simply not matching this demand.

In the decade of 1980s, the last decade of socialism, we increased foodgrains production in India by 36 per cent.
The increase in the last decade has been of the order of 18 per cent. Half of it! VWe are now down to a rate of
growth of foodgrains production which is almost exactly equivalent to the rate of growth of population. If this
persists, the self-sufficiency in foodgrains which we have secured with great difficulty, will be in serious jeopardy.
Indeed, in the last five years, | am taking the whole quinquennium, our foodgrains output has increased by only 9
per cent, one-fourth of the rate at which foodgrains output was increasing in the period between 1980 and 1990.
How are we going to remain self-sufficient in food? Do you want us to go back to the state in which we were in the
mid-60s where we had to beg the Americans for every grain that we got?

I want the Agriculture Minister to explain. Does he believe in increased foodgrains production or not? Does he
agree with the Prime Minister of India that that part of India which is most responsible for foodgrains production
should reduce its output? If so, where does he think that it is going to be compensated from? We need to know
whether agriculture policy is being run by the Agriculture Minister of India or by the Prime Minister of India. Certainly
those two policies are not the same policies. We cannot have a Government where the house is so divided that on
a matter which is central to the lives of our people, we have a situation where the Prime Minister wants us to cut
down on foodgrains production and the National Agriculture Policy says that we must increase the production.

We see a similar situation with regard to oilseeds and horticulture. | am linking the two because they have linked the
two in the National Agriculture Policy itself. On oilseeds we doubled production of oilseeds from about nine million
tonnes to 18 million tonnes. At the end of a whole decade, our output of cilseeds is lower today than it was ten
years ago.

What sort of a policy are they running? In the 1980s, we reduced imports of edible oil from 850 million dollars to 152
million dollars. In the decade of the 90s, what a brilliant Agriculture Policy you run!...(Interruptions)
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SHRI MANI SHANKAR AIYAR : Sir, | was saying that whereas our imports of edible oil were reduced during the
decade of the 80s from 850 million dollars to about 150 million dollars, in the decade of the 90s, their performance
with regard to oilseeds, which has been described as a major thrust area in the National Agriculture Policy, has
resulted in an increase to 1,500 million dollars. And, | am being asked by the Treasury Benches, what should the



kisan be doing!

How can the kisan do anything when you have this completely anti-kisan Government sitting over here? | am not
surprised that the gentleman sitting in here for the Minister of Agriculture went to sleep while | was talking about
this, and if Shri Ram Vilas Paswan had not come and woken him up, we would have still found him snoring. And the
Minister has absented himself because he wants to go and eat while the poor in India do not have anything to eat.

But let me continue. Sir, we have got such a tragic situation in agriculture in this country that whereas sugarcane
output rose by 60 per cent during the decade of the 80s in the quinquennium 1995-2001, output at the end of the
quingquennium is 6.5 per cent lower than it was at the beginning. We are not only not progressing , we are
regressing.

The same is the situation in cotton. Output in 2001-02 was a miillion tonne lower than it was five years ago. And
they are giving us this National Agriculture Policy to swallow! How on earth can we trust a Government which does
not put its money where its mouth is, which talks big in its policy but whose performance is despicably poor, which
neither has been able to increase the income of the farmer nor give him the employment that he seeks?

I now turn to a related question. It is about another divide in this Government. It is the divide between the Minister of
Agriculture and the Minister of Commerce. The Minister of Commerce, in a formal written statement tabled in this
House after the Doha WTO round, stated: "The key concerns of India in agriculture have been adequately
safeguarded in the Declaration."

Sir, | want to repeat it so that every word sears into the heart of Shri Ajit Singh and his colleagues. Shri Murasoli
Maran stated here: "The key concerns of India in agriculture have been adequately safeguarded in the
Declaration.”

Does Shri Ajit Singh agree? Does Shri Ajit Singh, the Union Minister of Agriculture agree with the Union Minister of
Commerce that the key concerns of India in agriculture have been adequately safeguarded in the Declaration?I
want an answer to that question because we cannot continue to have this Janus-faced Government, where in order
to back themselves out of the mess that they made in Doha, they make one claim here and then they go around the
whole country saying that it is the WTQO and the Congress' signature in Marrakech that is responsible for the ruin of
this country. This hypocrisy must be brought to an end. | want an answer from the Union Minister of Agriculture as
to whether he agrees with the assessment of the Union Minister of Commerce.

In Doha, after he arrived there, the Union Minister of Commerce made three key demands in his opening speech,
which | believe reflected the true position of Shri Ajit Singh, the Union Minister of Agriculture. He demanded these;
and all the three sentences are quotations.

"1. Elimination of large scale domestic support to agriculture;
2. Elimination of other trade distorting subsidies; and
3. Removal of all unfair barriers facing farm exports of developing

countries."

These were the three demands made by the Union Minister of Commerce on behalf of the Minister of Agriculture in
Doha. At the end of it, he said — he also added this — that "we cannot be held hostage to unreasonable demands."
This is what Shri Maran said. Three days later, he concluded it in Doha, came to this House and told us that all our
key concerns have been adequately safeguarded.

Have domestic subsidies in agriculture been eliminated in developed countries? Is there even a promise of so-doing
it? Has the Minister of Agriculture any knowledge of what is the scale of domestic subsidies in the OECD countries,
which are the richest developed countries? The scale of domestic subsidies is 326 billion dollars a year, that
amounts to a support of one billion dollars a day. Domestic subsidy in the developed countries is being given to
agriculture, an occupation which accounts for some 2-3 per cent of the GDP and not more than four or five per cent
of their employment. But he comes back here and says that he is satisfied. They have not made any commitments
with regard to domestic subsidies what they have done is that as a result of this new package of negotiations, they
will, over a time period, phase out export subsidies. But export subsidies are a tiny percentage of the total subsidy.
When they subsidise agriculture so-heavily in the developed countries, how can we compete with them by exporting
to them? At the same time, how can we, in India, stand the assault of imports of these heavily subsidised
agricultural products from the developed countries?

It has not happened yet, | agree. | know that despite all the propaganda made by the NDA allies, Indian agriculture



has not been wrecked by imports so far. But we have seen that with edible oil; we have seen that with milk. What
has been happening? Now, you ask us to accept the statement that all our interests have been safeguarded in
Doha.

I want to know from the Union Minister of Agriculture as to why, in the negotiations that took place in December
1999 for raising bound tariffs within GATT, he did not raise the bound tariff of soyabean oil when he actually did it
for mustard oil? Why did he do that? He increased the bound tariffs for milk and skimmed milk powder. Good. But
why did he not do it for soyabean oil? Why is it that you are allowing such massive imports of palmolein oil to take
place from Malaysia, as also huge imports of coconut oil? This has, according to an answer given by the Treasury
Benches here in this House, closed down more than half of soyabean oil factories in Madhya Pradesh, which is our
main State for the production of soyabean oil.

Why are you ruining agriculture in this way? There is nothing wrong with the WTO or the agreement that we
signed. What is wrong is that instead of recognising the fact that there is a long way to go and that they did not
achieve what they set out to achieve in Doha, they are trying to fool the people into imagining that they are as great
diplomats as they are great protectors of Indian agriculture.Such deep harm has been done to us that | think we are
entitled to an answer from this Government as to whether the Minister of Agriculture agrees with the Minister of
Commerce.

MR. CHAIRMAN: Please conclude now.
SHRI MANI SHANKAR AIYAR : Sir, | would like to conclude as quickly as | can.

There is another point. We in India have been compelled under WTO to start the process of dismantling our tariff
and non-tariff protection against imports from outside. What our diplomacy has not done is to link the dismantling of
tariff or trade barriers generally with the reduction in domestic subsidies in the developed West. If they reduce their
subsidies, the entire 60 million tonnes of foodgrains that we claim as surplus here could be sold tomorrow. It is only
not being sold because of heavy subsidies in the West. We can sell massive quantities of horticultural products
from the North-East. It cannot be done, | do not believe it can be done, because horticulture is heavily subsidised in
the West. Unless and until Indian diplomacy links the reduction in our trade barriers to the reduction of domestic
subsidies in the West, we are not going to be able to achieve the protection and promotion of Indian agriculture.
There is nothing that the Commerce Minister has said which matches up to the promise that has been made in this
document, the National Agriculture Policy, that they will in fact be careful of all this. | draw the attention of the
Minister to paragraph three of the National Agriculture Policy which says:

"Agriculture has become a relatively unrewarding profession. This situation is likely to be exacerbated
further in the wake of integration of agricultural trade in the global system unless immediate corrective
measures are taken. "

What immediate corrective measures has the Union Minister of Agriculture or the Union Minister of Commerce
taken to protect the interests of our farmers? That is certainly something that we are entitled to know.

Mr. Chairman, Sir, | am grateful to you for the time that you have given to me. | also see that with the exquisite
sense of timing that Shri Ajit Singh always has, in opportunistically jumping from one place to the other, he has
taken the utmost care to leave the House when | started speaking and to return when | have finished. | plead with
him to please ask his officers as to what were the points | made in the course of my speech and to give us his
answers when he intervenes specifically, what is the situation with regard to the Cauvery Delta farmers. | have
asked a number of questions on that. | seek his answers.

Secondly, | have invited him to come to the Cauvery Delta. | would like his answer on that in the course of his reply.
| have asked him to clarify the dissonance between his demands for finances for agriculture and what he is being
allotted by the Planning Commission and the Ministry of Finance. | have asked him to clear up the contradiction
between the National Agriculture Policy demand for higher foodgrains production and the Prime Minister's
statement in Punjab asking the farmers there to lower their foodgrains production. | have asked him to clarify a large
number of contradictions that apparently exist between himself and the Union Minister of Commerce, the hon. Shri
Maran; specifically the claim that he made here. Since | see the Minister's eyebrow rising, in a written statement laid
on the Table of the House after his return from Doha, the hon. Minister mentioned that the key concerns of India in
agriculture have been adequately safeguarded in the Declaration. Do you believe that the key concerns of Indian
agriculture have been adequately safeguarded in the Doha Declaration?
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SHRI P.H. PANDIAN (TIRUNELVELI): Mr. Chairman, Sir, thank you very much for having given me this opportunity
to participate in the discussion on the Demands for Grants on Agriculture, this year also. We have been deliberating
about agriculture and agriculturists. But even after long deliberations, the challenges faced by agriculturists have
not been remedied till date. We all know that India is the second largest food producer in the whole world. We have
attained that distinction though the agriculturists have not been fully satisfied and are even deprived of their
livelihood. Agriculture is the backbone of Indian economy. Though mass production and heavy storage in different
godowns have caused loss to the producers, the agriculturists, it has benefited the consumers. When the
consumers are being benefited, the producers are being affected. The agriculturists and producers are not able to
determine the price for their own produce. It is the middlemen who determine the rate for their produce. Some
doctors, some lawyers, some MPs and some Ministers say that they are agriculturists. But it is not so. Agriculturist
is the one who ploughs the land. Otherwise, he is a landlord. Landlords are not agriculturists. They have land
holdings. As early as, in the fifties, our late leader, Aringar Anna demanded that tiller should get the land. Tiller
should get the ownership. That was surpassed by my late leader, Dr. MGR, the Puratchi Thalaivar. Tiller should be
given the ownership.

14.48 hrs (Dr. Raghuvansh Prasad Singh in the Chair)

In Tamil Nadu, we have effected so many agrarian changes in the Act to benefit the agriculturists. This year, fifty
lakh acres of wasteland have been taken over by the present Chief Minister, Dr. Puratchi Thalaivi. The land should
be reclaimed. But, for everything there is a financial crunch. She has been writing letters to the Central Government
requesting for a package worth Rs. 3,000 crore. It is because the treasury has been emptied by spending on
different projects and programmes by the erstwhile Government. | would like to emphasise that for reclamation, we
need crores of rupees. The most important thing in Tamil Nadu is that we give free electricity to the agriculturists.
We have not taken away that. The State pays. All the agriculturists get free electricity. We must appreciate this
pioneering work. Has it been followed by other States? An agriculturists is an agriculturist, whether he is from
Kanyakumari or from Kashmir. There is no distinction or discrimination among the agriculturists. They are all food
producers.

So, | would say that the Central Government should treat agriculture as a top-priority item. For that, there should be
active participation by the Central Government in the agricultural sector. To what extent has the Central
Government been participating for the last so many years? Sometimes, first the subsidy was increased, then, there
was a roll-back. Sometimes, the price of certain items was increased and afterwards there was a roll-back. The
important point is that the agriculturists are mostly unorganised. They belong to the backward classes. The real
agriculturists, who are ploughing the land, belong to the backward sections of the society. So, the Government must
encourage the backward class people to continue their agricultural operations. If the agricultural operations are to
come to a standstill, where will we go for food? We have now enough foodgrains to export. But even then, we are
importing rice, milk products and so many agricultural products. Our agriculturists have been affected badly
because of the WTO agreement that was entered in the year 1992. Here, | cite the example of the Milk Products
Import Order, 1992. Last year also, | stressed that this Order had badly affected our agricultural sector. By the



enactment of the Milk Products Import Order, 1992, butter, cheese and even ice-creams can be imported. So, the
Central Government should actively participate in the agricultural sector by amending the clause in the WTO
agreement.

There was a call that agriculture should be treated as an industry. The industrial workers get a different treatment.
The agriculturists are labourers. The real agricultural operators are the labourers. The land-lord is the owner. So,
there must be a drastic focus made by the Government for the better growth in the agricultural sector. The priorities
of agricultural sector should be taken into consideration.

The essential commodity for agriculture is water. There is a lot of water being wasted into the sea. The rivers are
mixing up into the sea. For example, the west-flowing rivers are mixing up into the sea in the southern part of Tamil
Nadu. That is a classic example. Why should we waste water? If a dam is constructed to prevent the mixing up of
river water into the sea, we can do cultivation in thousands of acres of land. We can reclaim the waste land. We
can allow the poor agriculturists to become rich. | have seen that no real agriculturist has become rich. | have been
watching this. For the last thirty years, no real agriculturist has become rich. The person who is ploughing the land
has not become rich. The land-lord has become rich. The real agriculturist's blood is being suck. There are some
parasites sucking the blood of these poor agricultural labourers. So, there must be concrete steps to improve the lot
of the farmers. To sustain agricultural productivity, what are the steps the Government has taken? We deliberate
this subject every year in a routine manner. On the foodgrains production front, we claim that India is the second
largest foodgrains producer in the world. So, the farmer has to be rewarded. The Government has not produced it.
The poor agriculturists have been producing foodgrains. So, | would say that the farmers need better treatment.
The Government should take the farmers into its arms.

The Government should take them into its arms. | would say that they should be the adopted children of the
Government. The real farmers should be treated as adopted children of the Government. There are a number of
matters rattling the minds of the agriculturists. | would say that for an agriculturist if he wants to get a loan, it would
be very difficult for him to get a loan. He cannot easily get a loan. We can easily get a loan for purchasing a car at
zero per cent interest. He cannot get a loan at zero per cent interest for purchasing pump sets or any other
agricultural implements like tractor or motor. | would say that the Government should be liberal in helping the
agriculturists because on this agricultural demand, we can talk about only the agriculturists and not the consumers.
Consumers are sitting pretty. They are depending on the food producer. So, the whole House should focus its eye
on the real agriculturists.

If all the State Governments implement the welfare measures concerning health, education of their children, and for
the social security of the agriculturists, they would have come up. There is no provision for any agriculturist to go
and admit him in hospital saying that he is an agriculturist and | should get a special treatment. No, he cannot do
that. Even an ordinary person who is charged of a crime gets a free treatment because he is in the custody of policy
whereas scores of agriculturists who are helping the country to be second in the world in the case of food
production are not being protected. So, | would say that they must be protected.

Regarding the statistics, | would like to point out one or two figures to show as to how the farming sector growth
was four per cent. We need about Rs.7,36,570 crore in the Tenth Plan. In the previous Plan, it was Rs.6,14,250
crore. There should be a rationale behind the increase. The figure is three times higher than the projections made
by the previous Plan at Rs.2,29,750 crore. Mathematically, it is totally different. But | would inform the House that in
the first three years of the Ninth Plan, the credit flow of Rs.1,13,428 crore was achieved against the target of
Rs.1,16,800 crore. The actual credit flow during 2001-02 was projected at Rs.52,108 crore leaving a balance of
about Rs.65,000 crore to be achieved in the terminal year of the Ninth Plan against the target of Rs.60,840 crore.

Statistics show that we depend on the producer, on the real agricultural labour. | cannot go beyond the scope or
reference of the real agricultural labour, real agriculturists. | would say that the Agriculture Minister heads the kisan
movement. His father has led the kisan movement. | would like to urge him to tap more funds from the Central
Government to the agriculture sector to disseminate, distribute to the State equitably so that all the agriculturists
can get the financial assistance or whatever they want. If they want to construct a house, they must be given a loan
and if they want to buy a tractor, they must be given a loan without any interest.

15.00 hrs.

In that way, the hon. Minister should take further steps to boost agricultural production in the years to come. During
the last three years, you have been speaking on that subject but the plight of the agriculturists has not improved.

| would like to say that the Government of Tamil Nadu is a pioneer in the agricultural sector. There was a challenge
that the supply of free electricity would be given up. The Chief Minister, Dr. Puratchi Thailaivi, has mentioned in the
State Assembly that free electricity would not be given up. The agriculturists will get free electricity. On that score,
you must sacrifice for the agriculturists. You must sacrifice for the poor agriculturists. All the State Governments



should follow that system.

In that way, | welcome and support the Demands for Grants. At the same time, | would like to appeal to the hon.
Minister to get more money from the Central Government and distribute it to the State Governments to better the
lives of the agriculturists in India.

*SHRI A.K.S. VIJAYAN (NAGAPATTINAM): Hon. Chairman, | am happy to participate on behalf of DMK in this
discussion on Demands for Grants pertaining to the Ministry of Agriculture. India has attained the second place in
the gross agricultural production. Yet it is not enough considering our ever increasing large population. When
compared to the per capita food production of many other countries our country lags behind. Let me quote a couplet
from the great Tamil Saint Thiruvalluvar when he glorified the agriculturists.

"Uzhuthundu vazhvare vazhvar matrellamu
thozhundu pin selpavar”

meaning that every other occupation comes only after agriculture which alone can provide life sustenance.
Agriculture is the basis of our nation's economy. But the plight of our farmers do not have much to boast about.
There is a saying that even a small quantity of grain is not left behind if the input and output are considered
together. And it is true. Governments may come and go. All of us say that agriculture is the backbone of our
economy. But we must ask ourselves whether we have ensured guaranteed returns to farmers evolving a long term
plan perspective.

We need to extend subsidy to agricultural inputs like fertilisers such as urea. We must come forward to help the
farming community to carry on their livelihood if not an occupation with sustainable returns. We must help them to
increase production and productivity.

When our leader Dr Kalaignar Karunanidhi was the Chief Minister of Tamil Nadu he took up with the Union
Government headed by our former Prime Minister Thiru. V.P. Singh the case for a judicious share of Cauvery
waters. We were pressing for a lasting solution which resulted in the setting up of a tribunal. We have got an interim
award to have 205 TMC of water. Buit still every year at the time when water is needed to be released there is
always snag. The Cauvery delta farmers are facing a problem on every June twelfth when the water is to be
released. It was an acute problem last year too. Hence | urge upon the Prime Minister to convene a meeting of the

panel on Cauvery river water sharing ahead of June 12,

National Agricultural Insurance Scheme is not yielding desired results. This is because of the fact that it is only the
block administration that can be a unit to go in for this insurance. It must be brought down to Panchayat level and
every village must be made a unit to come in the ambit of this insurance scheme. Now that the Union Government
has set up an exclusive Agricultural Insurance Corporation we must ensure that every farmer gets an insurance
cover to be assured of a guaranteed return if not less due to calamities. We welcome the announcement made in
this regard in this year's Budget.

As far as procurement of food grains is concerned there must be a uniform policy throughout the country. This will
ensure minimum support price to the farmers. Last year when farmers were faced with a problem of saving their
crops at the time of harvest due to unforeseen rain havoc, the then Chief Minister of Tamil Nadu our leader Dr
Kalaignar Karunanidhi issued orders to procure paddy even with the humidity rate of about 25%. That was how the
then DMK Government came to the rescue of farmers who were finding it a problem to get buyers for their crisis-
sales. | urge upon the Union Government to evolve a uniform policy to ensure procurement to benefit farmers all
over the country. Union Government must come forward to directly procure the paddy from the fields.

The Exim policy for the current year was announced recently. The policy statement made by our Union Industries
and Commerce Minister Thiru. Murasoli Maran was an encouraging one and it enthuses the agricultural sector to
promote liberal export of agricultural products. The exim policy is widely appreciated as it would directly benefit the
agriculturists. He has also proposed to increase import duty on certain agricultural products like rubber to ensure an
insulated market to our own agricultural produce.

The farmers must get the benefit of technological strides that are achieved through research and development.
Union Agriculture Ministry must ensure this taking a well coordinated approach.

Due to lack of technical and technological know-how support that could be derived from research activities on
coconut, the coconut growers face huge problem due to pest menace that greatly affect coconut production. The
farmers of the coconut growing States that are mostly in the peninsular India have to face a grim situation. | urge
upon the Union Agricultural Ministry to take immediate steps to provide relief and solution to coconut growers of the
country.



Hon. Railway Minister had announced recently that Railways propose to set up storage godowns for agricultural
products and processed food while in transit as railway cargo. Department of Agriculture must seize this opportunity
and must take coordinated efforts to conserve and preserve agricultural products and to avoid wastage of
agricultural produce like fruits and grain.

Hybrid seeds, soil testing facilities and improved water management techniques must reach the farmers and they
must be extended with the benefits of these activities pursued by the Ministry of Agriculture. The technical know-
how for crop management must be taken to the farmers. Hence there is a need to have an exclusive census on
agricultural activities throughout the country. The fruits of the labour put in by our agricultural scientists must reach
the farmers of the country. That alone can ensure a durable and sustained agricultural development and increase in
production.

Distribution of electricity to the farmers free of cost was envisaged by our former Chief Minister and our leader Dr
Kalaignar Karunanidhi in Tamil Nadu. As this would help increase the agricultural production this free supply of
electricity for agricultural activities must not be discontinued. Instead it should be extended to all the States of the
country. Then alone we would be able to help farmers to boost the production unhindered. Expressing my support
to these Demands for Grants and thanking the Chair again for the opportunity provided to me to speak on this
occasion let me conclude.

*Translation of speech originally delivered in Tamil.

SHRI MANI SHANKAR IYER : You have not said even a word about the Cauvery Delta farmers. | have placed a
request here before the Union Agriculture Minister to visit areas in the Cauvery delta region in Tamil Nadu. Please
express your support to my request.

MR CHAIRMAN : Please sit down.

SHRI MANI SHANKAR AIYER: Please extend your support to my request to the Union Minister to visit our area and
see the plight of our Cauvery Delta farmers.

SHRI AK.S. VIJAYAN : Of course | mentioned about the sorry state of affairs in the Cauvery Delta and the problems
faced by our farmers. | have no hesitation in supporting the request hon. Member has made.

MR CHAIRMAN: Shri Ram Prasad Singh.
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SHRIA.C. JOS (TRICHUR): Sir, | am very happy that the hon. Minister of Agriculture is sitting here. | represent a
State called Kerala. | do not know whether the hon. Minister is aware of the existence of any such State or not. It is
in the Southern most tip of this country.

THE MINISTER OF AGRICULTURE (SHRI AJIT SINGH): That is my most favourite State.

SHRIA.C. JOS : Sir, whether it is your favourite State or not, you have never come to that State. The word "Kerala'
we believe has evolved from the Sanskrit. The word "Kera' means Coconut and "Keralam' means the storehouse of
coconut. So, coconut is the backbone of our economy. Coconut cultivation is the mainstay of our State. But the
present position is that coconut does not have any price. It has been afflicted by a very serious disease for the last
four years. The Government has not done anything to find out the mite that is causing the disease and have not
done anything to prevent it.

Sir, in fact, | am happy to state that the Standing Committee in its 30! Report, submitted to this House in the month
of April, have stated:

"The Committee notes its serious concern about the large scale damage to coconut crops due to pest
infection in the States of Kerala, Andhra Pradesh, Karnataka, Orissa, Maharashtra and Tamil Nadu. The
Committee is constrained to note that the disease that came to be noticed in 1998 has still not been
controlled even after four years. It is apprehended that if the disease is not controlled, then the economy
of the entire Southern States would be affected and the phenomenon of suicide by cotton farmers would
reach the coconut farmers."

The suicide by farmers is not a new phenomenon. More than 32 families have already committed suicide in this
year itself. So, the position of the coconut growers could well be imagined. | do not find any incentive that is sought
to be given for the cultivation of coconut in Kerala in this year's Budget.

In his Discovery of India, Jawaharlal Nehru mentioned about some people who were 'disowned by the West' and
'disregarded by the East'. Our situation is just like that. The Commerce Ministry has disregarded us; and the
Agriculture Ministry has disowned us. All our agricultural produce — coconut, rubber, cardamom and everything —
comes under the category of cash crops. We do not know whom to approach. Our coconut farmers are committing
suicide. Rubber farmers are not getting any price. Cardamom cannot be grown properly. All of them are cash crops.
The Agriculture Minister has to seriously take into consideration all the problems faced by the coconut growers

When the Prime Minister spent his holiday in Kerala last year, he had written his musings. In that, some mention



was made of a coconut mission. We have a very big Coconut Board but precious little is done by it for the salvation
of the coconut growers. Same is the case with rubber. Rubber is not considered agricultural produce even now. My
request to the hon. Agriculture Minister is that he should consider rubber, along with cotton, as an agriculture
commodity. It is grown on the land. It is not manufactured from somewhere else. Cotton is also not edible produce.
Rubber is not considered agricultural produce and as a result of that, as | mentioned earlier, it is disowned by the
Agriculture Ministry and disregarded by the Commerce Ministry.

In fact almost all produces of Kerala come under the purview of Commerce Ministry. The Commerce Minister has
nothing to do with the subject of agriculture. All our produces are divided among different Boards. As a result of that
they are not at all properly looked after. Rubber growers are not getting their price. Cardamom growers are not
getting their price. Whom should we approach? When we approach the Agriculture Ministry they say it is a matter
dealt by the Commerce Ministry. When we approach the Commerce Ministry they say that all those items are
dependent on the agriculture produce. Why can rubber not be considered agricultural produce and taken care of by
the Agriculture Minister?

This is a very fortunate country, very lucky country. Nearly 51 per cent of our land is arable whereas the world
average is 11 per cent. We get rains throughout the year throughout the country. However, unfortunately all our
waters are drained into rivulets and rivers. There is no provision in the entire budget of Agriculture Ministry for water
conservation. It is scientifically proved that if we conserve even 10 per cent of the rainwater, it would naturally help.
We do not have any scientific method to conserve our waters with the result we are not only losing water on the
ground but we are losing our underground water reserves also.

The most unfortunate part of the whole issue is, agriculture is a State subject. It is the main avocation of the people
of the country. The Central Government does not have proper control over agricultural fields. | suggest, and Mr.
Pandian has also mentioned it, that the Central Government should have a more active participation in the
agricultural fields of the country. Then only general policies can be evolved and enunciated. One is water
conservation. Water conservation will make our underground water supply much better and many of our problems
can be solved. We have got 37 million hectare of waste, arable, cultivable land in this country. This is more than the
land available for cultivation in Japan and the three of our neighbouring countries, Nepal, Bangladesh, Pakistan put
together.

All these four countries put together have less than 37 million hectares of land for cultivation for the living of 400
million people whereas we have got 37 million hectares of cultivable land, apart from the cultivable waste land.

Sir, at one point of time, it was reported that a Waste Land Corporation or an Authority will be formed. What
happened to that? What prevents them from brining all these cultivable 37 million hectares of land under cultivation
so that our problem can be solved?

What was the picture immediately after Independence? Whenever our Prime Minister went out, there was a hue
and cry by the then Opposition parties that the Prime Minister was going with begging bowls for wheat and rice from
the United States. But what is the position now? The position now is that we have sufficient foodgrains to eat today.
Rather the situation is such that we have the problem of storage of surplus foodgrains. We do not have enough
storage facilities to store them. The foodgrains are in plenty. It has all become possible only because of the
foresighted policies of the earlier Congress Governments.

We had the Green Revolution three decades back. With that Green Revolution, we had given the high yield variety
of seeds, irrigation etc. As a result of it, we had got 190 million tonnes of foodgrains.

Now, the problem as the hon. Minister Shri Shanta Kumar has been saying in this House repeatedly, is that it is
difficult for the Food Corporation of India to store the entire foodgrains.

But even then, there is a problem. Though the food grains are in plenty, it may not be sufficient after some time.
The present trend is that the upper class people are using more milk, more milk products, eggs, meats etc. Now,
the foodgrains which they have produced are to be used for the animals' food also. With the result, after three to
four years, the foodgrains will not become sufficient. The Planning Commission was also mentioning about it. The
calculation is that we are not investing as much of money as is needed for the growth of the agricultural produce.

In the First Five Year Plan, we had invested 37 per cent of the total investment only on agriculture. But after the
Congress Government, during the Ninth Plan, by the United Front Government and subsequently by the NDA
Government, the investment on agriculture has been only 20 per cent. It is 17 per cent less than what we had
invested in the First Five Year Plan.

Sir, the National Agriculture Policy which was enunciated by this Government two years back, is not working at all.
The most important business of the Government has to be to concentrate more and more on agriculture. But the
money that has been allotted in the Ninth Plan is 17 per cent less than what had been allotted by the Congress



Government in the First Five Year Plan. What are they doing? What is the investment that they had made on the
agriculture sector? They are not doing any immediate investment on the agriculture sector.

Sir, during the Green Revolution, the growth on agriculture sector was 3.12 per cent per annum. But now, it is only
1.06 per cent. We needed about 247 million tonnes of food grains. We are not producing it. If our population growth
is more and it is not commensurate with our production of food grains, the result would be that we would have
malnutrition, we would have starvation. If we want to achieve 4.5 per cent GDP growth as envisaged in the National
Agriculture Policy, we will have to invest about seven lakh crores of rupees in the Tenth Plan.

But what is the trend now? The Approach Paper of the Tenth Plan which is before us is rather apprehensive that
this much money cannot be invested in the agricultural sector.

After 1995, with liberalisation and globalisation, more money was to be invested in agriculture sector, the sector
which gives employment or which is the livelihood of 70 per cent of our population; but the Government is not
investing anything. Instead of getting more investment, the agriculture sector has different problems.

The main problem is lack of irrigation. Whatever irrigation plans that we have, were started much early. There is
lack of maintenance now and there is lacklustre policy of the Government. So, the irrigation canals started earlier
get obsolete and they are leaking; they are not properly maintained.

Another thing is absence of land reforms. There is a notion that smallholdings may not be viable. But it has been
proved that smallholdings are more pliable and more productive. Large-scale corporatisation of agriculture will
prove disastrous; we should emulate the examples of highly productive small scale farming like China, Japan and
South Korea and not of USA.

Another thing is about mechanisation of farming. My friend was mentioning that we are only bothering about
motorcycles and different types of cars. We do not give any importance to small tractors which could be utilised for
agriculture. My sister Shrimati Renuka Chowdhury is an expert in tractors. ...(Interruptions) She can drive tractors;
once she had driven tractor up to this place. Is not it? ...(Interruptions)

We need small tractors. We are importing everything. Does Agriculture Ministry take initiative to import best tillers
so that it can be supplied to the farmers? We can produce it. Kerala Agro Machinery Corporation is producing
tillers. So, tillers can be made popular. Can we not give subsidy to tractors, tillers, ploughing machines, sowing
machines, cropping machines, dryers, etc? All these things can be made available to the small farmers, which we
are not doing.

| have gone through the entire Budget and there is no mention about mechanisation of farming sector. It mentioned
about the overall training programme, etc. Each village should have sufficient mechanisation. It can be done by the
Central Government. That is a policy matter, which can be taken up by the Central Government. The Central
Government is not doing anything.

The Government has got plethora of programmes. But it is not going to the real farmers. The Department knows
very well about the diseases; it has diagnosed the disease of the farming sector. It says that capital inadequacy,
lack of infrastructural support, constraints in demand such as controls on movements, storage of agricultural
products, etc. have continued to affect economic viability of agriculture sector. What is the Government doing? The
Government knows what the disease is. It has diagnosed what could be done. What precious little has it done to
ameliorate or to rectify the situation?

The Government talks about MSP. It is a very interesting thing. For declaring MSP, the Government takes into
consideration the index of 1970. On that basis, MSP is declared. The farmers are purchasing materials at the prices
existing at 2002, but the Government is basing its calculation on the whole sale price index of 1970.

16.00 hrs.

The purchases are to be made by the farmers in 2002. So, the MSP becomes absolutely redundant. The
Government has fixed MSP for the agriculturists of Punjab, Haryana and Andhra Pradesh alone who are producing
only 24.75 per cent of foodgrains and the rest 75 per cent of foodgrains are produced by the farmers belonging to
the other States who are not benefited by the MSP because there is no procurement. The result is, whatever
money the Government has declared as MSP, goes to the farmers of only three States. | have nothing against the
farmers of these three States. | appreciate them.

SHRI N.N. KRISHNADAS (PALGHAT): It is not Minimum Support Price but Maximum Suppressing Price.

SHRIA.C. JOS : It is right. It is the suppressing price.



The Minister of Food is here. | would like to know what is the Government doing towards providing the marketing
support. Farmers are producing things but they do not know how to market them. They have no marketing method.
Alot is being said about marketing but things are not moving in right direction. So, an effective marketing system
will have to be given to the farmers.

During seventies and eighties we used to have very good research in farming sector but thereafter there is no
motivation. Because of the Fifth Pay Commission, it is under constraint or badly affected. Our agricultural scientists
have since slowed down the research. More money has to be pumped in for research in the farming sector.

| would once again like to emphasise on the marketing system. Unless you have a full-fledged marketing support for
the produce, we will have problem. The Food Corporation of India has how become a burden. In order to give some
material for the Public Distribution System, how much are you spending? What is the loss we are incurring on it?
Why can we not have a re-look on the Food Corporation of India and its functioning? As Shri Mani Shankar Aiyar
has mentioned, agriculture is the centre-stage of India's activity. Even today we are guillotining the demands of all
other ministries but are discussing the Ministry of Agriculture. Why? It is because we attach great importance to it.
But | am sorry to say that the Ministry of Agriculture is not attaching that much importance as this House attaches to
it.

SHRI BHARTRUHARI MAHTAB (CUTTACK): Thank you, Mr. Chairman, for allowing me to express my views
relating to the Budget proposals of the Ministry of Agriculture. Nearly three decades after the Green Revolution
have changed the topography of our country, especially from a situation like ship to mouth, again, agriculture has
taken the Centre-stage, this time not to tackle the frightful food shortages but for a host of other reasons which are
no less important, especially, to manage the foodgrains surplus, ensure sustained rural income growth, contain the
food subsidy burden and make farming cost efficient so as to withstand competition from outside. Over ten years we
have experienced economic liberalisation.

Agriculture which is the largest private sector economic activity accounting for between a third and a fourth of GDP,
has witnessed little dynamism. Despite the fact that nearly 70 per cent of the population derives its livelihood from
agriculture and its allied activities, the sector has received very little.

16.06 hrs (Dr. Laxminarayan Pandeya in the Chair)

| am reminded of a very caustic remark made by Sardar Patel in this House 50 years ago. When many people were
speaking in this House that how cultured the Prime Minister is, Sardar Patel stood up and commented that | know
only one culture. My leader, the Prime Minister can speak for hours together on Indian culture and many cultures of
this universe but | know only one culture and that is agriculture. To add to that, he had stated that all culture flows
from agriculture. India with 2.4 per cent of world area has to support 17 per cent of world population.

We have discussed the success of Green Revolution which occurred some three and a half decades ago during the
later part of sixties and early seventies. The benefit, of course, was demonstrated in the first part of seventies.
Since Independence, foodgrains production has tripled and dependence on imported grains has declined
substantially. But a large number of people in our country are facing chronic under-nourishment and are living
below poverty line. This is a dichotomy which faces us today and which is a challenge to every right-thinking citizen
of this country. As has been stated, India is the world's second largest food producer and has the potential to be the
world's number one. For this, | would humbly state that for the success of green revolution and the white revolution,
no political party can claim credit. We read in the newspapers during early seventies or late sixties and even in
early eighties when Madam Gandhi used to address the nation, she first used to congratulate the farmers of the
country. So, was Shri C. Subramaniam who was the pioneer behind the green revolution. But there are people who
take credit that it is because of them the Green Revolution is a success. But | would humbly state that the credit
goes to those farmers only who have made it a success. In this Budget, when we are thinking of the third revolution
in agriculture which has been stated by the Finance Minister as "kisan ki azadi' or "Freedom to the Farmer', we
have to see and discuss actually how far we can go in that direction.

The stress today in this Budget is on giving more responsibility to the States and also to the corporate sector for the
purpose of kisan ki azadi. In the third revolution of agriculture, which contributes around 25 per cent to the country's
GDP, the object is at strengthening and modernising specially the post-harvest and marketing activities of this
sector.

As we all know, agriculture is a State subject. | come from a State where because of paucity of funds agriculture
does not get much attention as is the case in other States. People must have heard that the Planning Commission
has released the Human Development Report yesterday. It is stated in the Report that in Orissa still 47 per cent of
the people live below the poverty line. After nine plans and after all these investments made in national
development, this is the position.



| have repeatedly drawn the attention of the present Agriculture Minister as also his predecessors that there is a
need to shift our attention to other parts of the country. Shri Mani Shankar Aiyar confined his deliberations initially to
the Cauvery Belt. But, | would draw the attention of the Minister that before the Green Revolution, before we
attained Independence, it was the eastern belt of India consisting of West Bengal, Bihar, Orissa, Andhra Pradesh
and Tamil Nadu, which depended on the traditional farming system, the rain-fed agricultural system and which fed
the whole country. In today's context you can add to these five States Chhattisgarh and Jharkhand also.

Even today with all the modernised seeds and farming methods, West Bengal is the highest paddy growing State.
But, as you heard just now, it is only the three States — Haryana, Punjab and Andhra Pradesh to a certain extent —
which get the market where farmers can sell their produce. Paddy is transported from Punjab, Haryana and
Western Uttar Pradesh to the north-east and not from Orissa; nor Chhattisgarh, Jharkhand, Bihar and West Bengal.
Why is it transported from Punjab and Haryana and why should FCI purchase in bulk from these three States alone
and not from other States?

This year, Orissa has a bumper crop. We have had distress sale too. The Minimum Support Price for paddy is fixed
at Rs.530 per quintal whereas |, as a farmer, am forced to sell it at Rs.230 per quintal. You can imagine what
happens to other farmers and what would be the price that they are getting. Therefore, | am repeatedly requesting
the hon. Minister to pay attention to this area.

Once we have opened up the frontiers of market, competition rules the roost. Farmers of northern India, specially
farmers from Western Uttar Pradesh, Haryana and Punjab, are experienced people. | think the third generation of
farmers has come up now. They are progressive farmers. They can compete in the world market. All provisions
should be made and all necessary arrangements should be made for them so that they can export foodgrains. But,
farmers from the eastern India are not in a position to compete in the world market.

The Ministry of Commerce may be asked to look into the market of Eastern India and we can provide surplus stocks
to those areas which are being provided food stocks from other parts.

I would like to draw the attention of the House to a Report of the Standing Committee. Shri Somnath Chatterjee
used to complain in the Committee on Information Technology and even in the House he has mentioned it a number
of times that reports of Standing Committees are very rarely read. But | would like to draw your attention to a Report
which has been very recently placed in the House relating to Agriculture and Cooperation. We are discussing here
the Demands for Grants relating to Agriculture. The first recommendation and observation of the 30" Report of the
Standing Committee on Agriculture is relating to reduced allocation in favour of the Department. In the Ninth Five
Year Plan, though the Department of Agriculture and Cooperation had asked for Rs.18,253 and odd crores, only
Rs. 7813.69 crore were allotted. This is the revised estimates which works out to only 43 per cent of the amount
proposed. Again in the Tenth Plan, the Department posed a demand of Rs.25,000 crore from the Planning
Commission but only Rs.13,200 crore have been approved which is only 52.8 per cent. In 2002-03, the projected
demand was Rs. 5164.41 crore out of which Rs. 2167 crore has been proposed which is 41.96 per cent. Why is this
so?

Members have been expressing here that agriculture is the core sector which can, if more investment would be
there, rejuvenate not only the rural economy but also the whole national economy and we are expecting 4 per cent
growth by investing in agriculture. And this is the allocation which has been made. | think it is necessary that more
money is required. The dream which has been seen in the Budget is that the Government proposes to double
agricultural production in ten years. That is what we envisage. We want to double the production.

| have referred only to agricultural aspects. Now, | would like to refer to dairy farming and other aspects. So, this is
the expectation and this is the allocation. | think there is a need to reconsider and in future, more money should be
given.

The major aspect of agriculture which we are discussing is credit. As we know, the farmers are poor and it is for
their sustenance they are toiling in the fields. It has been stated that the allocation for agriculture has been
increased from Rs. 64,000 crore to Rs.75,000 crore. It is a jump of 17 per cent. But | would like to know how much
of this money has been disbursed to co-operative sector. This is one aspect. How much of that money that is with
the co-operative sector has been channelised through service co-operative societies which are basically in the rural
areas? Of course, NABARD plays a greater role in developing our rural economy. In this 301" Report of the
Standing Committee on Agriculture, there is also an observation on agricultural credit.

"As per the instructions of the Reserve Bank of India every commercial bank has to give minimum 18 per
cent of the total credit to agriculture. As informed by the Chairman to the Standing Committee during the
evidence, the average credit by banks to agriculture sector is between 14 and 15 per cent. "



This is one aspect. The other aspect is this. It further says:

"In the case of NABARD, the Committee notes that NABARD was established mainly for financing the
activities relating to agriculture and rural development. NABARD is giving re-finance to commercial banks,
RRBs and cooperative banks at the interest rate varying from 5.5 per cent to 5.7 per cent on short-term
loans to farmers. Commercial banks provide loan to farmers at a high rate of interest. In case of
cooperative banks, the loan reaches the farmers through a three-layer system. At each layer, transaction
cost is added and ultimately the farmers are getting loans at the interest rate as high as 13 per cent to 17
per cent."

So, how is the farmer benefited? Money is being provided for a specific purpose. The hon. Minister was kind
enough to Chair a meeting of the Consultative Committee. ...(Interruptions) on this subject.

| would like to draw the attention of the Chair and the House that Government needs to give more attention to this
credit system so that the farmers are benefited. Maximum we can add another two per cent. Why is this three-layer
system, when in every layer interest gets added up and the farmer ends up paying 17 per cent? Why should we
have this system when NABARD is providing money at the interest rate of 5.5 per cent to 5.7 per cent? We can add
another two percent. | think, that would be sufficient.

In the last five decades, whenever there is a discussion on agriculture, we start our speech, including me, saying
that farmers are backward. Why are they backward? In the last fifty-five years, after Independence, most
Governments at the Centre have been applying different standards for agriculturists and non-agriculturists, as has
been mentioned. ...(Interruptions)

When we fix a price for a produce, especially for the industrial produce, a fixed margin of profit is there. But for the
produce of the farmers, there is no fixed price. ...(/Interruptions) When there is a fixed price for the industrial
produce, there is no fixed price for the farm produce, keeping the profit margin in view. You fix the Minimum Support
Price or Minimum Suppressing Price, as has been mentioned just now. Even today, the farmer is not allowed to
export his commodity. These are the two aspects which can create revolution if the Government takes a concrete
decision.

With these words, | support the Demands for Grants.

SHRI N.N. KRISHNADAS (PALGHAT): Sir, at the outset, | would like to say that almost all the main and important
points have been covered by the hon. Members who spoke earlier. | want to start my speech from where Shri A.C.
Jos, my respected friend, has stopped his speech. Let me quote the figures relating to the price of some of the
agricultural products in a comparative way to show what was the price that prevailed three years back and what is
the price prevailing today. | would quote the per-kilogram price of various products.

First, four years back, rubber was sold at Rs.69 per kilogram. But in today's market, it is sold at Rs.22 per kilogram.
About copra, four years back, it was sold at Rs.45 per kilogram and now it is sold at Rs.17 per kilogram. Regarding
areca-nut, four years back, it was sold at Rs.165 per kilogram but in today's market, it is sold at Rs.30 per kilogram.
Coming to black pepper, four years back, it was sold at Rs.240 per kilogram but in today's market it is sold at only
Rs.70 per kilogram. Regarding coffee, three years back, it was sold at Rs.90 per kilogram but in today's market, it is
sold at Rs.30 per kilogram. About cardamom, four years back, it was sold at Rs.800 per kilogram but in today's
market, it is sold at Rs.400 per kilogram. Regarding cocoa, it was sold at Rs.45 but in today's market, it is sold at
Rs.13 per kilogram. | am quoting the Kerala market price. That is in my knowledge. While the milk producer is
selling out his milk at Rs.11 per litre, in today's market, it is sold at Rs.7 per litre. Last year also, milk was sold at
Rs.11 per litre. But the important point is that the market rate is going up. This is the situation. While we are
discussing the agricultural sector of our country, we should think about how the farming community of our country
would survive. This is the main and important question before us while we are discussing this matter.

In the Budget Speech, the hon. Finance Minister mentioned about the Budget strategy. | am not quoting it because
it has been presented here. In paragraph six, he says about the broad strategy of the Budget. The first strategy is to
continue the emphasis on agriculture and food economy reforms. In paragraph nine, he says that the country is now
ready for its third revolution of agricultural diversification and food processing. In the last line, he says that the
freedom of the farmer, Kisan Ki Azaadi, is the overarching goal of our policy. This is the kind of approach the



Government is having. It is paying lip service. What is happening today? What is the meaning of the freedom of the
farmer — Kisan Ki Azaadi? It is to commit suicide? Has he the freedom to commit suicide? Whenever we discuss
this matter in the House, the number of suicide is going up. The Government boasts that all of its godowns are full
of foodgrains. While the Government is boasting that all of the godowns are full of foodgrains, the number of
starvation deaths is going up. Whenever we discuss the freedom of the farmer, the number of farmers committing
suicide is going up. That is the reality. That is the thing happening in our country.

This is the reality in our country. | would like to mention as to what is the cause for all this. Why is it happening in
the agricultural sector of our country? The Government should find time to think about all these things. This is the
prime important thing.

Now, | will come to rubber. Everybody knows that rubber comes under the purview of the Ministry of Commerce. It is
not the agricultural produce. | am not blaming the Minister for this. But the Ministry of Agriculture should take up this
matter in the concerned forum. That is the reason why we have been demanding again and again this. Not only the
Minister but also the entire Government should take up this matter with the WTO to get recognition of rubber as
agricultural produce.

After the presentation of the Budget, while addressing the Press, the Agriculture Minister, the Commerce Minister,
the Finance Minister and the entire Government would say that the Government is going to increase the import
duty. But what is the reality? Very recently, the Government has given sanction to import 20,000 tonnes of palm oil.
Why did the Government do this? Everybody knows that the farming community is suffering. That is the problem.
Everybody knows that within the limit of the WTO, we can increase the import duty up to 300 per cent. That is why
our demand is that we should make use of this provision of the WTO and increase the import duty up to 300 per
cent. We cannot understand as to what is the difficulty in doing it.

On 26™ April, that is, day after tomorrow, farming community of Kerala under the all-India leadership of Joint
Farmers' Organisation and Agriculture Workers' Organisation has declared a full-day strike. They would be blocking
all the Government offices for one day. This kind of agitation is coming up everywhere in our country but the
Government is ignoring everything and the Government is not even taking into consideration the sentiments of the
farming community of the country. This is the situation in our country.

A number of Members, including Shri A.C. Jos, has mentioned this here many times earlier. One and a half years
back, our hon. Prime Minister had a comfortable stay in Kerala. We are proud of it. At that time, he declared a
package for Kerala known as kumaragam package. It was announced one and a half years back. Not even a single
step has been taken so far. This is the attitude of the Government against the farming community of the country.
We are discussing and debating again and again for the welfare of the farming community of our country. The
Minister of Agriculture is a very well known engineer. So, | would request him to come to Kerala and see it himself.

SHRI MANI SHANKAR AIYAR : He should come to Tamil Nadu and then to Kerala.

SHRI N.N. KRISHNADAS : Sir, over Tamil Nadu only, he can reach Kerala. ...(Interruptions) He could take into
consideration all these matters.

The prices of all cash crops are coming down. We are giving Minimum Support Price for the agricultural products.
As mentioned here earlier, in the case of copra when are we declaring the Minimum Support Price? We are
declaring the Minimum Support Price in an untimely manner. Many a time, not only the farming community, but
everybody - a majority of the Members of this House — irrespective of political barriers, is also requesting the
Government that it should be declared timely. Otherwise, if the Government is declaring the Minimum Support
Price, it would not be helpful to the farming community of the country. Now, what is happening? As mentioned
earlier, this 'Minimum Support Price' is the 'Maximum Suppressing Price' in our country against the farming
community. So, the Government should come forward to take into consideration the welfare of the farming
community of our country on a top priority basis. With these words, | conclude.
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SHRI PRABODH PANDA (MIDNAPORE): Mr. Chairman, Sir, | do not want to take much of the time as | am aware of
the time constraint. But | have a lot of things to say. | would request the Chairman to allow me sufficient time so that
| can express all the points here.

During the Budget Speech, our hon. Finance Minister told many things. There was a fear that that Budget was an
anti-farmer Budget. It was harming the interests of the agriculture community. The hon. Minister of Agriculture also
placed here the Demands for Grants. It seems to me that it follows the anti-farmer Budget of our Union Government.
It is needless to say that our country is mostly based on agriculture. More than 70 per cent of the population is
engaged in agriculture. It is needless to say that the main chunk of the agriculturists are the poor farmers, marginal
farmers and agricultural workers. Our Government is trying to compete with the farmers of other countries in the
world market. But | do not know how far they are thinking for the upliftment of the poor farmers, upliftment of the
agricultural Labourers, and upliftment of the marginal farmers.

First of all, let me go through the sector-wise allocation presented by the Ministry of Agriculture in Appendix-IIl. It
appears that in respect of seed development, natural disaster management, small farmers' agri-business
consortiums and soil and water conservation, the allocation is reduced. It appears that you are not for the general
upliftment of the poor people and the poor agriculturists.

Many points have been covered here. | would like to say — and it is true — that our agriculture is in a state of
stagnation. Rather, it has declined. So, what are the requirements to uplift the poor people? First of all, there is the
problem of land reforms. It is needless to say that in most of the States the land reforms programme has been
already rejected. May | ask the hon. Minister of Agriculture whether he is willing to set up a commission to monitor
and assess the implementation of the land reforms programme all over the country? Without going through land
reforms, how do you expect that the upliftment of the poor people is possible?



Agriculture is a State subject but in spite of that our Union Government is dealing with many aspects of agriculture.
They are dealing with the WTO and they are also going to introduce the National Agriculture Policy. I do not know
whether the State Governments have been consulted or not.

After addressing the question of land reforms, the productivity of land and yield of agriculture should be raised.
Then comes the question of credit. It is known to our hon. Minister of Agriculture that credit flow to agriculture is
less than 15 per cent. Why is it so less? It should at least be 18 per cent, so far as the recommendation of the
Reserve Bank of India is concerned. It was expected that the nationalised banks should invest sixty per cent of
deposits in rural areas but they are not doing that. They are only investing 20 per cent to 30 per cent. Is the Central
Government thinking of monitoring the nationalised banks so far as credit is concerned?

The Crop Insurance Scheme is very good but my appeal to the hon. Minister is that he should please take village
as the unit. Unless village is taken as the unit, kisans would not be benefited. So, so far as the Crop Insurance
Scheme is concerned, please take village as the unit.

When it comes to technology, our kisans should be enlightened about technology.More training centres should be
opened and more agriculture colleges should be opened. Each agriculture-based district should have one
Agricultural College, education for bio-technology and genetic engineering colleges. These areas should be
emphasised. There are so many young and educated people in the rural areas. They have no jobs. They are
unemployed youths. Our Government can come forward to appoint them as "Green Doctors'. It can be done.

Now, | come to subsidy. The curtailment of subsidies in fertiliser does not help the farmer. It has been pointed out
many times and | am reiterating it. Please do not curtail the subsidy in fertiliser and provide more subsidies to the
agricultural inputs.

Now, | come to agricultural labourers. There should be a comprehensive legislation for the welfare of the
agricultural labourers. There are crores and crores of agricultural labourers. They are very much engaged in the
agricultural fields. But there is no comprehensive legislation for the agricultural labourers. It should be taken into
consideration. Our Government should come forward with a legislation for the welfare of the agricultural labourers.

Now, | come to rural electrification. | am not saying that in all the States, everywhere, rural electrification should be
done free of cost. That should be provided at a cheap rate so that the poor people, the marginal farmers and small
farmers can use this electrification at a cheap rate.

Now, | come to irrigation. What responsibility is being taken by the Union Government for providing irrigation? | am
referring to the Accelerated Irrigation Benefit Programme (AIBP). It is nothing, but Central assistance to the States.
The sea erosion is going on, the river erosion is going on. What is the responsibility of the Union Government in
this regard? If we ask about the major projects so far as irrigation is concerned, the Central Government should
have taken the responsibility. The Central assistance is not the responsibility of the Union Government. This is
solely the responsibility of the State Governments. So, the Central Government should take some sort of
responsibility so that the poor people are benefited as far as irrigation is concerned.

So far as the market is concerned, procurement should be there. FCl is not coming for procurement. But without
procurement, how can the Minimum Support Price be guaranteed? If JCI is going to be dismantled, if JCI becomes
ineffective, how will the jute producers get the Minimum Support Price?

Now, | come to my State of West Bengal. The price of paddy is below Rs. 350 per quintal, but the Minimum Support
Price is Rs. 530. There are harvesting of the high-yield paddy and now it is going on and after harvesting the
situation will be more and more grave. So, procurement is a must and without strengthening the procurement
system, you cannot guarantee the Minimum Support Price to the farmers. This is my simple point.

Lastly, | will request the hon. Minister, through you, Sir, that for the upliftment of the poor people, only the Ministry
of Agriculture is not sufficient. There are many Departments in the Government. There should be a coordination
and there should be a comprehensive programme for the upliftment of the rural people. This is my opinion.

Mr. Chairman, Sir, | do not want to take much time of the House.

Sir, with these few words, | conclude my speech.

17.00 hrs.
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SHRI E. PONNUSWAMY (CHIDAMBARAM): Madam, thank you very much for giving me this opportunity.
Uzhuthundu Vazhvare Vazhvar Matrellam
Thozhundu Pin Selbavar
There is another couplet.
Suzhandrum Aerppinnathu Ulagam Athanal
Uzhandum Uzhave Thalai

It means that everyone is dependent upon agriculture. People cannot eat the machinery and money. They would
need foodgrains for sustenance of life.

Sir, the illustrious father of the present Minister for Agriculture was a kisan leader and he comes from that family.
So, he would definitely understand the difficulties of the farmers.

Sir, we consider agriculture as the backbone of our economy. But what have we done for the welfare of the
farmers? Right from the beginning, the farmers have been facing difficulties in regard to seeds, water, fertilizer,
pricing down to selling their produce. The procurement price is not uniform and thus the farmers, particularly in
Tamil Nadu, face a lot of difficulty. | can see in one part of my constituency Chidambaram sack full of foodgrains
having been dumped on the roadside because of the inability of the Government to procure them. Of course, now
the Government has announced removal of restrictions including the middle men and the private traders. But still
the farmers are suffering and the worst hit had been the farmers in my constituency in the Chidambaram of
cuddalore district. They are not able to sell their produce. Their produce remain dumped on the roadside because
of the inability of the Government to procure them.

In the case of any commodity in the country, the seller can fix the sale price. It is only the farmer who is not in a
position to fix the price for his produce. Successive Governments over the last 55 years have talked and talked and
talked, continuously and repeatedly, about the problems faced by farmers but were not able to solve their problems
permanently. It is a mystery, rather misery, that we are not able to back up the sustenance of our farmers, and we



are not able to solve their problems. In spite of the best, rather better than the best, efforts put in by the
Government and taking steps to solve their problems, | do not know why we are not till date able to solve their
problems at all! Take the problem of water. The dispute over Cauvery waters could not be solved for decades. It is
being politicised, which is unfortunate.

Their produce on which the farmers depend has to be procured at a uniform price. In our country, prices are being
fixed differently in different States. When | met the hon. Agriculture Minister sometime back | found that farmers in
his own State were getting more than Rs.800 per quintal of sugarcane whereas the price is lower in other States.
Similarly, as against Rs.450 per quintal of foodgrains in Tamil Nadu, the middiemen and traders pay Rs.180 to
Rs.200 per quintal. These farmers are deprived of their own produce which is their sole asset. In spite of their best
effort to make both ends meet - they are starving. This year, we have surpassed the limit of 210 million tonnes of
foodgrains production. In spite of this, we are not able to do anything better to bail out our farmers.

I would like to request the hon. Minister to take necessary steps to help the farmers come out of their woes. We are
all one in understanding the problems of the farmers. But we failed somewhere in solving them satisfactorily. | know
it is very easy to find fault than doing things properly and perfectly. | understand the difficulties of the Government.
The Government alone cannot solve the problem. Other people also have to cooperate.

The basic demand of the farmers that needs to be fulfilled is de-silting and deepening of lakes for water which
would solve their problems, especially in Tamil Nadu, when the kuruvai crops go without water and the delta people
are fighting for sustenance of their agriculture. We have to do something better to solve their problem. We may
reach the mark of expectation of the farmer, who is the real backbone of rural community, who expects that we
should accomplish his expectations with a human touch.

With these words, | support the Demands for Grants of the Ministry of Agriculture. | expect that the hon. Minister will
take all the necessary steps to help the farmers come out of their difficulties.

SHRI MANI SHANKAR AIYAR : May | request Shri Ponnuswamy to please support my demand that the Agriculture
Minister pay a very early visit to Tamil Nadu?

SHRI E. PONNUSWAMY : | support the demand of Shri Mani Shankar Aiyar. | have already requested the hon.
Minister to visit my constituency and Tamil Nadu to take stock of the situation.

SHRI A.C. JOS : The Minister should visit Kerala also.
SHRI P.C. THOMAS (MUVATTUPUZHA): | am sure the Minister will visit Kerala also.
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SHRI P.C. THOMAS (MUVATTUPUZHA): Thank you, Madam.

In fact, the farmer who is in real difficulty in India has several needs. Some of the salient needs which have to be
considered are: quality seeds, saplings, adequate inputs, adequate infrastructure and latest available technology.
These are the few needs which the farmers really do have.

He is prepared to put hard labour, but the labour which he puts does not give him proper returns at the end of the
day. This is what we find in the total farming scenario today. Almost every agricultural produce is facing the difficulty
of low price; every farmer is facing high cost of production for every agricultural produce of India; unprecedented
natural calamities occur off and on. We had floods in Bihar; other natural calamities do occur even in States like
Kerala where we do not normally expect them.

But all of a sudden if natural calamities occur in Kerala, within a second, 30 years' growth of rubber, 20 years'
growth of areca nut, and 30 years' growth of coconut are completely destroyed. The farmer is in a very difficult
situation and there is nothing to save the farmer from these natural calamities

The farmer often finds himself in a disastrous situation because of the change in policy. It is very hard for the
farmers to adjust. It is only the Government that can do something so as to make the farmers adjust. | think the
Government must step into the shoes of saving the farmers.

There is a feeling that because of WTO, globalisation or the new global situation, subsidies cannot be increased.
As far as WTO is concerned, the per capita income of an Indian farmer is so low that as per the stipulations of WTO
itself we can increase the present subsidy on each and every produce so that the farming community can be
benefited. The Government should do something in areas of research and development, insurance and such other
policy matters. | am sure only after a complete review of all these things, the Government has taken some steps but



there are miles to go in this fegard.

Recently, the farmers are under great debt, and debt relief is something which the farmers can be given at this
stage. | am happy to note that in this Budget the interest on loan up to Rs.25,000 for small holdings has been
written off. If this could be taken to NABARD and through it to the cooperative societies and the cooperative
banking sector in the rural areas, farmers will be benefited more.

Because of paucity of time | am not going into other details. However, | would like to come to my State where there
are specific problems.

MR. CHAIRMAN : Please conclude.
SHRI P.C. THOMAS : | will take only two minutes.

Agri-export zone is something which has been declared in the Budget. There is no agri-export zone in the State of
Kerala. Maybe the Kerala State Government has to do something. If that is the case, we will force the State
Government to do something. But the Union Government should do something positively so that our pineapples,
coconut and other produces can be made use of.

With regard to Kumarakom Package, which the hon. Prime Minister has declared, | am happy that we are taking up
the Coconut Mission and something in this regard has come in the Budget also. | would like to submit that the hon.
Minister should take it up as a primary need as far as coconut farmers are concerned. The real benefit of the

package should go to the farmers because the farmers are not getting the benefit of many of the declared projects.

Though rubber does not come under agriculture — we cannot take up this issue anywhere else — we would like to
say that with regard to many of such produces which do not come under agriculture, like the rubber, the
Government has to immediately do something. The Minister should take up the issue because in case of rubber its
price has come down from Rs.69 to Rs.30; for coffee, the price has come down to almost as low as one-third. For
Areca nut, which is there in Mangalore also, the price has come down steeply from Rs.170 to Rs.30. For other
produces like pepper, coffee, cardamom, cocoa the price has come down steeply. So, | would like to submit that the
Minister of Agriculture may kindly do something in this regard.

Lastly, in two of the talukas of my constituency there has been a lot of disaster.

MR. CHAIRMAN : Please conclude. Otherwise, we will have no time left for the Minister to reply. There is guillotine
at 6 o'clock. What will the Minister reply?

SHRI P.C. THOMAS : Madam, | am concluding. In two Taluks of my Constituency, namely, Kanjirapally and
Meenachil, there has been a total disaster of all the plants as well as trees grown by the agriculturists. | would hope
that the Minister of Agriculture may be pleased to do something for Kerala. It is because for the flood relief, we have
not been given funds, maybe because of some defects in the Memorandum or maybe because of some other
reason. | would submit that the Minister of Agriculture may be pleased to see that some help is given to the persons
who have suffered real loss due to natural calamities recently.

MR. CHAIRMAN: Now, the Minister would reply.

...(Interruptions)

#t BTt (g (Fer=eey) @ 99 7 A o 2]
|aTafa welqd A TE g @l g1 v a9 e 2
MR. CHAIRMAN: There is guillotine at 6 o'clock.

SHRI ADHIR CHOWDHARY (BERHAMPORE, WEST BENGAL): Madam, the time of the House should be
extended...(Interruptions)

MR. CHAIRMAN: The guillotine has been announced at 6 o'clock. Therefore, the Minister should be given, at least,



15 minutes to reply. What can | do?

...(Interruptions)

SHRI AJIT SINGH: Madam, there is guillotine at 6 o'clock and that cannot be extended...(Interruptions)

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY (SHRI PRAMOD MAHAJAN): Madam, guillotine is at 6 o'clock and it is never changed. Do you not
want the reply?...(Interruptions)

SHRI ADHIR CHOWDHARY : You could easily have the time of the House extended.

SHRI PRAMOD MAHAJAN: | would have got extended the sitting of the House for one month but the question is
that guillotine is to be taken up at 6 o'clock and it is always at 6 o'clock. You never extend that time. Please try to
understand. You could speak on the Finance Bill and you could take more time also.

MR. CHAIRMAN: Now, the Minister would reply.

THE MINISTER OF AGRICULTURE (SHRI AJIT SINGH): Madam, Chairman, first, | would like to thank all the
Members of this House. With all their pre-occupations because of which the House could not run, they gave six
hours for the Demands of the Ministry of Agriculture. That shows that they are concerned about agriculture. The
Ministry of Agriculture is the only Ministry which has escaped the guillotine. | should thank them for that also.

Lately, | have noticed an urgency about the problems that agriculture is facing and about the plight of the farmers.
Many of the Members, in fact, the majority of the Members here have come from rural constituencies. They have
been speaking for the plight of the farmers for a long time. But it seems that the speeches were given and there
was no impact on the Government, on the Budget, on the media, and on the movers and shakers of this country.
But lately, things have changed. People have begun to realize and it has entered into their minds that agriculture is
the backbone of our country's economy and that something has to be done about it. That feeling is growing and it is
true that even though the Cll, ASSOCHAM, and FICCI represent certain other interests, the fact remains that since
the last one year or so, they have also begun to talk about agriculture. So, finally, it is donning on, as | said, the
movers and shakers, and the policy makers of this country that agriculture is important for the welfare of our
country. Since 70 per cent of our people depend on agriculture, there is now no way except to improve the
agriculture, the productivity, the quality, and the market share in the world. That is the only way through which our
poor people's income can be increased and the quality of their lives could also be improved.

| would also like to thank all the Members, cutting across all party lines, who have said that the budget for all the
Departments under the Ministry of Agriculture should be increased. The Standing Committee on Agriculture also
has been very helpful in that.

Although the Budget has been increased by more than ten per cent over the last year, yet everybody feels that
much more is needed. But, we have to live within the financial constraints that we have and within those financial
constraints and the Budget that has been allotted to the Agriculture Ministry, | feel a lot of things can still be done.

Let us face it. Agriculture is in transition today. It is true that we have made a lot of progress in agriculture over the
last fifty years. We were then a grain deficit nation, we were importing grains; today we are facing the problems of
success. Success has its own problems. Everybody says that we have millions of tonnes in the store and that is
true. There is a problem as to what to do with that grain. There is a storage cost and there is a distribution cost.
What is passed on as food subsidy, a large percentage of that is really the storage cost and the distribution cost
and not subsidy to the farmer. There is a lot of hue and cry also about the MSP from the economists that the MSP
is too high and it is unviable and something has to be done.

17.45 hrs (Mr. Deputy-Speaker in the Chair)

Firstly, | would like to say that we should not punish the farmers even if they are in certain States only for being
successful and for feeding our country. Yes, we need diversification, we have to go away from these foodgrain
crops to other crops. But by punishing them, by saying that MSP is not going to be there any more, or MSP should
not be increased, we should not send a signal that we are going to punish the farmer for being successful. In fact,



our whole attention for the last fifty years has been on increasing the foodgrains. It has led to, besides the storage
problem, a lot of other problems also like fertility of the soil, the water table, etc. Now we have to concentrate on
what | would call the sustainable development in agriculture where we have to look at the organic farming. Also, we
have to look at the integrated pest management. Not only at the insecticides and pesticides, we also have to look at
the soil fertility and we have to look at the crop rotation.

Members have pointed out a lot of these problems. In every area there is a problem. There is a problem about
subsidies; about prices there is a problem. A lot of people are concerned about the biotechnology. Also Bt Cotton
has created a lot of news at least, if not controversies. Agriculture Extension Services are also under questioning as
to what we are doing is really reaching the farmers or not. So, there are problems in all areas and in all crops. But a
lot of problems are being today ascribed to WTO that because WTO is there, that is why all these problems are
there. Yes, WTO has created some problems, but | would like to point out that many of these problems would be
there even if WTO is not there because the world is becoming smaller. There is no way you can avoid competition.
As | said, if you look at foodgrains, unless we are able to export them and improve the quality of foodgrains, we
cannot sustain it. Alot of problems we face are not WTO created, but a lot of things have come together at the
same time to create these problems.

I would like to say agriculture today is in a transition stage. The biggest challenge that we are facing today as a
Government, as a scientist, is how the two-hectare farmer can be helped. A lot of people still talk about big farmers
and about the redistribution of land. But 80 per cent of the holdings are of less than two hectares. Frankly, there are
no big farmers. There are only small and marginal farmers. The problemis how those two-hectare farmers can be
helped. All these technologies that we are developing, all these biotechnology, new methods of irrigation, new
seeds are focussing on how the two-hectare farmer can be helped. That is the challenge we are facing. We have to
see how he can get the information, how he can get credit to use all these things. Even if he knows about it,
because the input costs are increasing, we have to see how he can get the money.

The biggest problem is also the marketing.

In foodgrains, marketing is not the problem. Government is there and MSP scheme is there. But if you want to
diversify into horticulture, fruits, vegetables and flowers, then marketing becomes a big problem. Therefore, we
have to look at the co-operatives. Co-operative sector has been very important to the Indian economy for the last 50
years. Especially in the farming sector, more than 45 per cent of the rural credit is given by the co-operative sector.
More than 25 per cent of the fertilisers is produced in the co-operative sector. More than 50 per cent of sugar is
produced in the co-operative sector. Today, in co-operative sector also, we are facing a lot of problems and the
Government has taken steps to liberalise, | should say, to reform the co-operative sector. In many States, co-
operative sector has become just a handmaiden of the Government. There is no co-operation between the people.
It is the Government which runs the co-operatives. So, the Government has brought in the Multi State Co-
operatives Bill. It was brought in the last Session and it is listed everyday here. | request the Members to find some
time to pass this Bill other than their concerns for their constituencies, their matters under rule 377 and "Zero Hour'.
It is because in the Multi State Co-operatives Bill, we are going to free the co-operatives from Government
regulations and control or if | may say, Government clutches.

SHRI K. YERRANNAIDU (SRIKAKULAM): When will it come for consideration?

SHRI AJIT SINGH: It has been listed in the last Sessions. But we have to find time to pass it. So, the Multi State
Cooperative Bill is here. The NCDC Bill is also before Parliament. We have to find time for that also. The
Government is formulating a Bill in the seed sector. In fact, if you look at agriculture, the picture you may have in
mind is a poor farmer in some remote field with two bullocks or may be a tractor. That picture is not there today. A
lot of laws are required to protect the farmers today. Some of them are necessary because of WTO. In the last
Session, we passed the Plant Protection Varieties and Farmers Rights Bill. The Biodiversity Bill is there. The
Pesticides and Insecticides Act has to be changed. The Aguaculture Bill has to come before the Parliament.

| would like to again mention that the Multi State Cooperatives Bill will help the cooperatives which are in more than
one State. We also have to persuade the States to change many of their laws. Agriculture is a State subject and
many of the laws which were enacted at one time to protect the farmers have become the oppressors of the
farmers. Liberalisation in our country has a dirty connotation. When we say liberalisation, people think that some
rich guy is going to come and take away his land and that he is going to lose something out of his meager earnings
and savings. But liberalisation is needed in agriculture more than in anything else. There are many laws, as |
mentioned, which oppress the farmers rather than help them. The Agriculture Produce Marketing Act was
necessary at one time but today, it has become the greatest oppressor of the farmers. If the farmer wants to sell his
produce outside the mandi or even to a processor directly, he cannot sell it. If a private person wants to set up a
marketing mandi, he cannot set it up. Therefore, those laws also have to be changed.

Cooperative laws is a State subject. Some States have excellent co-operative laws. Many States do not need



cooperatives as there is no cooperation. Those laws also have to be changed.

Coming to credit, when we talk about suicide of farmers whether it is in Andhra Pradesh or Karnataka or Punjab,
lack of credit is one big reason for the suicide of farmers. Even today, only 60 per cent of the credit to farmers
comes from institutions and 40 per cent comes from money lenders.

SHRI K. YERRANNAIDU : It is not 60 per cent. If 60 per cent comes from institutions, then it is a big development. In
my view, it is not 60 per cent.

SHRI AJIT SINGH: All right. My figures may be wrong by a few percentage points. But the fact remains.

MR. DEPUTY-SPEAKER: Hon. Minister, 6 o'clock is the guillotine time.

SHRI MANI SHANKAR AIYAR : He has not answered single question that we have raised. Three minutes are left. |
would request him to answer our questions.

SHRI AJIT SINGH: I would like to visit Tamil Nadu at any time. Last time when you invited me, you went away to
North-East.

SHRI MANI SHANKAR AIYAR : You went away to U.P.
SHRI A.C. JOS : You should visit Kerala also.

SHRI AJIT SINGH: Kerala is next to Tamil Nadu. How can | miss Kerala when | come to Tamil Nadu? But let me say
one thing. If | come to Tamil Nadu and Kerala, it does not mean Shri Aiyar that problems in your constituency
caused by natural calamities will get resolved. The Finance Commission has given certain amount of money under
Calamity Relief Fund to each State. It is given in two instalments. The State Government provides 25 per cent and
the Central Government provides 75 per cent. You have to spend that money and then you have to send us a
Report. Then, we will send a Committee to look at what has been done and as to how you have spent that money.

SHRI MANI SHANKAR AIYAR : Sir, | would request you to clarify that. It is because it has become a big controversy.
You say you have not received it. The Minister there in the State says that he has sent it. Can you please tell us
what is the correct position?

SHRI AJIT SINGH: We will check it up. We will work it out between ourselves. There is no problem. We will send a
team. All that | was saying was that my going there will not help. We will send a team of officials to look at these
things.

You raised a question about WTO. You said that in Doha, our concerns have not been addressed. | think, we had a
full discussion on WTO and what happened at Doha. Still | would like to mention that the main concern before Doha
was about implementation; whatever agreements which the European Union and the rich countries had would be
carried out and implemented or not. But to a very large extent those concerns have been addressed at Doha and
these things will be taken up in the meeting which is going to start in June, 2002. Another issue that was raised at
Doha was the special and differential treatment to be given to the developing countries. We said that developing
countries should get differential treatment from the developed countries. That thing has also been recognised by
WTO. It will be an integral part of the negotiations.

MR. DEPUTY-SPEAKER: Hon. Minister, please conclude.

SHRI AJIT SINGH: | am sorry that | am not able to address your problems individually. But | do appreciate your
concerns. Your concerns about farmers cut across party lines, whether the Members spoke from this side or that
side, because seventy per cent of our people depend on agriculture. There is no time to talk about bio-technology
and other things.

| wish to thank all the Members for having expressed their concerns.

MR. DEPUTY-SPEAKER: A number of cut motions have been moved to the Demands for Grants relating to the
Ministry of Agriculture. Shall | put together all the cut motions to the vote of the House?

SHRI BASU DEB ACHARIA (BANKURA): Sir, my cut motions may be put separately.

MR. DEPUTY-SPEAKER: | shall now put cut motion No. 22 and 23 moved by Shri Basu Deb Acharia to the vote of
the House.

SHRI BASU DEB ACHARIA : Let me say something about my cut motion now.



MR. DEPUTY-SPEAKER: There is no time now. At 6 o'clock, we will have to guillotine.

SHRI BASU DEB ACHARIA : Sir, if they know about my cut motion, they will support it.

| have moved my cut motions namely:

"That the demand under the head Department of Agriculture and Cooperation (page 1) be reduced by Rs. 100.
Need to check distress sale of agricultural produce by the farmers. (22)

Need to check the effects of WTO agrreement on the prices of agricultural

Products” (23).

MR. DEPUTY-SPEAKER: | shall put cut motion Nos. 22 and 23 moved by Shri Basu Deb Acharia to the vote of the
House.

The cut motions were put and negatived.

18.00 hrs.
MR. DEPUTY-SPEAKER: | shall now put all the other cut motions together to the vote of the House.

The cut motions were put and negatived.

MR. DEPUTY-SPEAKER: | shall now put the Demands for Grants relating to Ministry of Agriculture to vote.
The question is:

"That the respective sums not exceeding the amounts on Revenue Account and Capital Account shown in
the fourth column of the Order Paper be granted to the President, out of the Consolidated Fund of India,
to complete the sums necessary to defray the charges that will come in course of payment during the
year ending the 315t day of March, 2003, in respect of the heads of demands entered in the second
column thereof against Demand Nos. 1 to 3 relating to the Ministry of Agriculture. "

The motion was adopted.



